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Wage ceiling in SPE Act

7707 SHRI SAMAR MUKHER.
BE Will the MINISTER
OF PARIIAMENTARY  AFFAIRS
AND TABOUR be pleased to state

(a) 14 1t 1n the knowleegt of Govern-
ment that the SPL Act by way of ceiling
on remuneiation, can disqualify an em-
plovet (if he has ciossed the temunera-
tion slab) by way of demal to protection
at certim period of Iife when growing
age can  canse a scare before him (by
this design at old agc an employee has
mngecunity because of fant chances of
ajternatine cmployment) ani

(b) 1f so whether Government are
considening to scrap the wage caling
from SPL Act

THE MINISTIR OF PARLIA.
MEN1TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) (a) The
Sales Promotion Fmployees (Conditions
of Service) Act, 1976 1s at present apph-
cable onlyv to emplotees drawing wagcs
not exceeding Rs  750/- per month or
wages o1 comnuswon not exceeding
Rs 9gono/ per vea

(b) Yed Su The Industital Relations
Bill 1978 wnter alia proposes to remove
the wage caling for the siles promotion
employces

Admission in Medical College in
Bihar State

7708 SHRI BAGUN SUMBRUI
Will the Mimster of HEALTH AND
FAMILY WFIFARE be pleased to
state

(a) whether 1t 15 a fact that in the
Bihar State for getting admussion into
the medical colleges 1t 1s necessary to first
et successful in the phvmcal fitnesws test

ore qualifying in the ISc,and

(b) 1f so whether the Medical Council
of India had approved this system
the State ?

THE MINISTER OF HEALTH AND
FAMIIY WELIARF (SHRI RABI
RAY) (a) A candidate desrious to sit
i the competitive entrance exkmnation
for admission to medical courses in Bihar
has to apply along witha certificate from
a medical officer not below the rank of
Cwvil Asstt Surgeon to the effect that
(1) he does not suffer from any infectious
divease hke Leprosy, TB etc, (n) hs
vision 1s atleast 6/12, and (11) has acmty
of hearmmg stathescope This system of
preliminary medical test 1s on the pattern
prevalent n all combined competitive
examinations heid by the Public Service
Commission

(b) Medical Council of India have not
made any such prescription

Foreign Minister's visit to U S A,

7706 SHRI S S LAL Will the
Munisier of FATFRNAL ~ AYFAIRS

be pleased to state

[ ]
(2) whether he 1s likelv to vist USA
Hx the Last week of Apnl 79 for about 10
avsy

(b) 1f s0 whethar a delegation of scme
experts wi'l be going with lum for atten-
ding Indc US Jant Lconomic Com-
missn  and

() 1f so the nun ber and names of the
pusonnel sclected far  this delegatien ?

THF MINISTFR OF STATL IN
THE MINISIRY Or' LXTFRNAL
AI'T AIRS (SHRI SAMARFNDRA
KUNDU ) (1) The Munstar of Extana
Affany 15 scheduled to viat USA n 1l
last week of April

(b) Yes, 1

(¢) The composition of the dehgit on
which accompany the Mimster of Fx-
texn1l Affans has not vet been fir alised

Minor Po ts

7710 SHRI GIRIDHAR GOMANGO -
Will the Mimstaa of SHIPPINC AND
IRANSPORI  be pleascd 1o state

(a) the names of the mimor ports both
spillover 2t d new taken up bv his Ministry
for ex« cution,

(b) allocation p1ovided for the develcp
ment f the mmor ports in the Fifth
Plan nd Annual Plans of the Five Year
Plan Port wise

() the policy adepted by his Mimistry
on nuror poits and

(d) thestepstakenbvilc Govt of Incha
on spull ov 1 manor por ts for develoy ment ?

THF MINISTFR OF STATE
INC HARGE OF THF MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHA\D RAM) (a) & (b) The executive
responsibality for the develormnt ¢ {onu
other tt an Major Por ts vests primaiils in
the State Governments concerned Hewe
ever Central loan assistance has been
extended in the past to the State Govern-
ments for the development of nunor ports
selected on the basis of one nunor rort
fromw each Marnitime State

2 In the Fifth Plan Period onlv the
spillover schemes from the Fourth Plen
were taken up for development and no
new schemes were included





